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ORDER DATED 01-10=2004,

Selection amd appointment of
Respondent No,5 te the post of EDBPM/GDSBPM
-..of Kendupati Bramch Pest Office in accomt
with Dhuajhar Sud Post Office in the District
of Nuapada is the subject matter of challenge
in this Original Application umder sectinnl®
of the Administrative Tribwmals Act, 1985 file
By the Applicant,who was alse a candidate.
for the pest in questiem,It is seen from
Mnexure-A/2 that the post in questien was
réserved for OBC candidate,As is evident
from Mnexure-A/1 that the Applicant is alse
& OBC cndidate, Applicant has raised a
questien,in the present 0.A, that the
Resper dent Ne.5(Sushama Parua) net being @
®BC camdidate ,her case eught not to have
peen censidered and she ought net te have
poen selected again ét the reserved pest im
question,

By filing a cowmter,the
Respondents have iisclosed that Respeondent
Ne,5(Sushama Parua) is an OBC candiiate
anéd the said statement of Respendents have
alse received suppert frem the caste
certificate amnexed te the cewter as
Anpexure-R/3,It appears frem the comparative
chart filed wunder c\anexure-R/i tothe
cewmnter that there were several OBC/SEBC
candidates and the Respondent Ne,5 having
secured 361 marks in HSC examin atien was
femd to be best among them and as such,
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she was selected and ultimately, appointed,
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The Applicant has enly secured 295 marks—s
in the HSC examin atien and therefore, he

was not selected,

Since it is seen that the ‘
selected cindidate is/was a OBC candidate . '
and she secured the highest marks ameng
the 0OBC candidates (including the Appliceamt)
and since rule prevides mark ebtained in the
HSC examination is the criteria fer selectien
te the post in question, we find ne merit
in this case;which is accerdingly dismissed,

Ve cests,
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